
versus, 

CP NO. 121(ND)l2015 
UT Nom09m)16 

. . . Petitioners 

Mls Unbd Cycles 8 Parts Mf$. Association. ... Respondent 

Present: Mr. Sanjay Mishra with Mr. Geetesh Meena, Advocates for petitioners. 
Mr. Rakesh Kumar with Mr. Vaibhav Sahni, Advocates fgr respondent. 

Amuments inconclusive. teamed counsel for petkioners is yet to make find. 
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response. List the matter to 1 6.1 1.2C 

*#. G &--- 
(Deeps Krishan) 
Member (Technical) 


